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GOVERNMENT OF ARUNACHAL PRADESTE
OFFICE OF THE DIVISIONAL FOREST OFFICER w
KINELLONG FOREST DIVISION sz BHALUKPORG:

20t May [ 2019,
No.KD/102019/T/ 247 - 89 Dated Bhalukpong, the EL g 7/

To
-
P
U"The Registrar
Principal Bench,NGT
New Delhi,

Sub:- Implementation of the direction of the Hon’ble NGT,MMMEMM
No.18/2019(EZ) with I.A No.16/2019,Jor{o Tana Vs Union of India & Ors.

Sir, . .
With reference to the above subject, this is to submit herewith the report along with

the related annexures (34 pages) pertaining to Khellong Forest Division for favour of your needful
please.

Please acknowledge the receipt of the same.

Yours faithfully,

Enclo: As state above. ;
ALY

(V.K Jawal)DCF
Divisional Forest Officer
Khellong Forest Division

Bhalukpong
Copy to: ‘

1. The Principal Chief Conservator of Forests(R&E), Itanagar for information please.
2. The Principal Chief Conservator of Forests, Western Arunachal Circle, Banderdewa for
- information please.

(V.K Jawal)DCF
Divisional Forest Officer
Khellong Forest Divisian

Bhalukpong
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LPORT OF KHELLONG FOREST DIVISION, ARUNACHAL PRADESH AS
PER THE DIRECTION OF 1I0N'BLE NGT, PRINCIPAL BENCH, NEW DELHI

IN 0.A. NO. 18/2019( £Z) WITH LA. NO. 16/2019.

The Hon'ble NGT, Principal Bench. New Delhi in OA No. 18/2019 (EZ) with IA
No. 16/2019. vide their order dated 09.01.2019 directed the DFO, Khellong Forest
Division and DFO. Pakke Tiger Reserve, Scijosa, Arunachal Pradesh (0 conduct joint
inspection in respect of the area and submit a factual and action taken report if any
violation is found and anybody has been found to be involved in committing such act
including the prosecution and recovery of any environmental compensation for the loss
caused to the forest & environment. In compliance of the direction of the Hon’ble NGT,

Joint inspection of the area as mentioned in the petition was undertaken. A joint

mspection report in this regard is attached as Annexure-I.

As mentioned in the joint inspection report, no large scale illegal felling of trees
was found. Only 1.714 cu. m of sawn timber was detected in Sibung nallah area, which
was seized. Some old stumps, about 2-3 years old, were found, as has been mentioned

in the joint inspection report.

From the petition, it is seen that the petitioner has made mention of some letters of
the year 2016, 2017 and some letter of 2018 and has made mention of some illegal
felling during 2016-17. Khellong Forest Division has been actively involved in
protection of forests falling under its jurisdiction and carrying out patrolling and have
scized illegal timber whenever found. A report of the Range Forest Officer, Seijosa
Forest Range to DFO, Khellong Forest Division about joint patrolling and scizure of

illegal timber submitted vide No. SJ703/2016/A/690, dtd 27.03.2018 is attached as

Annexure- I1

Patrolling in the area is being carried as by RFO, Seijosa Forest Range along with
Mobile Squad, Western Circle, Special Tiger Protection Force and Police personnel and

Police help is taken at present also for helping in curbing the illegalities and as a result,
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al fellings ar

S Are controlle - . .

— hrotled 1o a great extent, 1etters written Lo 8.1, East Kameng in this
SPeclare attached as Annexure- I

The Range Off

\ CU\ or. Setioea Bae i |

. ge Officer. Seijosa Forest Range has been carrying out regular patrolling

wmd making efforts g (

king s as much as possible. Letters of Range Officer. Scijosa Range

reparting action take i |
& action taken by him are attached as Annexure - 1V

STPY has
as bee o et i 1 Ti
\ been requested not only to remain confined to Pakke Tiger Reserve, but
also take required actions ' i
quired actions to curb illegalities in the adjoining Papum RI also.
\| o H
1. No rampant felling:-

This is to mention that actions against illegal felling of trees at Seijosa/Dissing
Passof’Namomh was initiated right back from 2014-15. On receipt of information, Shri
D. Doke, ACF Khellong Forest Division was asked to conduct inspection and combing
operation in the area with staff of Range & Police vide letter dtd 19" June 2015. Shri
D. Doke. ACT in his report mentioned that joint inspection was conducted with the
complainant Shri Sakam Paffa (as referced at Annexure A-2 of ‘the petition). The
complainant could not show the large seale felling and could only show 30-40 logs at
Nallah No. 8 & Banga Pahad. The logs were found to be old & deteriorated. The ACF in
his report further mentioned that the complaint has been lodged on imaginary figure. The

inspection report jointly signed by Stri D. Doke, ACF, Shri A. Deori, Forest Ranger &
the complainant Shri Sakam Paffa is annexed at Annexure - V

One Scientist namely Aparajita Dutta, who has been working in Pakke Tiger

Reserve submitted a letter from Bangalore to Principal Chief Conservator of Forests,
Arunachal Pra

desh alleging large scale illegal felling (Annexure A- 4 of the petition). On
receipt of the information thro

ugh PCCF Arunachal Pradesh, she was requested by
Range Officer,

Seijosa to come to Scijosa so as 1o show the arca of alleged large scale
illegal felling and help in apprehe

nding the culprits but she did not come to Seijosa
making excuses and

avoided her coming to Seijosa. Letters sent to her and her reply
showing her reluctance to establish the facts are annexed as Annexure — VI The
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authenticity of the . )
y of the photograph submitted by her to be of Scijosa arca also could not be
aint therefore can be said to be on

hed the Range

establishe : i
Wlished due to noncooperation by her. The compl

imaginary ficure with s S 3 ,
ginary figure with some mala-fide intention as she never approac

Officer Scijosa Fores A .
Seijosa Forest Range and DIFO, Khellong Forest Division to report the illegalitics
and get the culpri i

and get the culprits apprehended, rather she wrote (0 PCCE, Itanagar from Bangalore.

Therefor ; . :
Therefore allegations of rampant felling in Seijosa area are 1ot e though small

scale ille o
ale illegal fellings here and there have been found.

2. Threat from Mafia and requirement of Police Protection: -

e Assmn-ArunachaI poundary.

The Seijosa Forest Range shares a common intersta

The inhabitants in the Assam side are Bodo & Kachari tribes. The porous interstate
boundary makes easy way for entry of miscreants {rom across the border, who with the
involvement of the local people indulge in illegal timber activity.

ge have been constantly directed to0

The Range Officer, Seijosa Forest Ran
any illegal timber

diction to control and check

undertake regular patrolling in his juris
activity. The Range Officer with limited manpower
d timber. Despite his rel
this illegal timber trade. The

conducts regular patrolling and

undertakes seizure of any illegally. operate entless service, he
afia involved in

received threats from the miscreants and m
r No.SJ/03/2012/237—40 dated 7" August

Range Officer of Seijosa Range vide his lette

-V1I) intimated about the threat
ding security to the Range Officer was

2014 (Annexure and pressure {rom local and outside

timber mafia for kidnapping. The matter of provi

erintendent of Police, East Kameng District, Seppa vide letter

brought to the notice of Sup
16" August 2014 and copies endorsed to Deputy

KD/25/201 {/T/2912-17 dated
er, East Kameng District, Seppa
anderdewa. The S.P. was also requested ta investi
ntoward incidence happens (o the Range

and Chiel Conscrvator of Forests, Western

Commission
gate into the matter

Arunachal Circle, B
are apprchcnded and no

so that the miscreants
(he safety of the Range Officer could be taken by Police

Officer. No concrete actions for

and Shri Lod Lalyang, IR, Range Officer Seijosa Forest Range was ransferred to
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Eastern Ay g
! Arunachal Cirele Yol
al Cirele under Divisional Forest Officer, Lohit Forest Division, Tezu on

his request for b
Juest for his protection from the timber mafia,

Request | i
A Clier wr N \ . > . . , .
q ter written to 8.1, East Kameng District Seppa for Police Protection to

l{an yQ (oo o .
ge Officer Scijosa and is annexed as Annexure - VIII

Thcr'e bi' > i s
fore, there have been even threat o life 1o the staff in protecting the forests
of the State. despite vwehich ] ) i
. despite which, the Range Qfficer, Seijosa Forest Range and his staff has
been carryi . .
ying out protection duty and have been successful to a great extent in curbing

the illegalities.

3. Prohibitory order on ban of power chain saw: —

It has been observed that the use of power chain saw for illegal felling & timber
activity is the biggest menace that is found in this arca. Time and again the Deputy
Commissioner, East Kameng District was requested to issue prohibitory order for
stopping use of power chain saw in the forest area of East Kameng District. Letter
written to D.C East Kameng Dist. vide No. KD/25/11/T7245, dated 31/03/2016 is
enclosed as Annexure —IX. Despite efforts from the Division, no any action was taken
by the Deputy Commissioner, Seppa. Personal requests were also made to D.C.. East
Kameng to issue the prohibitory order.

Again one. letter was wrilten to D.C East Kameng District vide letter No.
KD/16/18/T/2705, dated 28" Nov/2018 (Annexure -X) and then on the personal requests
of DFO Khellong Forest Division, Deputy Commissioner, East Kameng District, Seppa
vide No. SPA/DC/IUD/2018, dated 3" Dec/2018

issued  Prohibitory —order

(Annexure — XI') wherein he prohibited use of power chain saws in district and directed

both Police & Forest Department to keep strict vigil and initiate strict action against use

of hand held power chain s

succeeded in pulting prohibition on use
d in control over illegal cutting of trees (0 a great extent.

aws. Therefore, by making constant efforts, the Division

of power chains saws in the East Kameng

District which has resulte
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4. lavolvement of NGO :-

Role of NGOs in the arca has been a cause of concern. The Ghora Aabhe Society.
which is working in the arca and have locals as members, have been making complains
ofillegal timber operation in Seijosa area without making mention of a specific area and
person and they have not on any of the occasion met the Range Officer, Seijosa Forest
Range and taken him 10 any site and have helped in apprehending the culprits, reason for
which is not known. They being a local NGO having all local people with them, are
supposed to know each and every location in the arca and persons involved in illegalities.
if any, but they have never made any effort to get the culprits apprehended raising doubt

» on the credibility and authenticity of any of the complaints made by them. The same is
P: 5 established from the facts that the petitioner in his letter t0 Governor of Arunachal
Pradesh (Annexure A-10 of the petition) has specifically mentioned that the members of

Ghora Aabhe Society and Society of Gaon Burahs are themselves involved in illegal

timber operation and- therefore, all the complaints made by Ghora Aabhe Society are

nmade only with some mala fide itention. The dubious role of Aparajita Dutta, member

of an NGO has ali‘eady been mentioned under point No. 1. Therefore, complaints made

by these NGOs seem to have been made either on instigation by some person or on their

own with some mala fide intention.

Therefore, it is evident that no large scale illegal felling of trees is there and the
illegalities, which were happening, were bought to a check with continued efforts fron
2014 onwards and hardly any significant illegal felling of trees is noticed at present. All

out efforts by the Khellong Forest Division are being made and help of police and STPF

is being taken from time 10 time 1o curb the illegalities and it has resulted in bringing

e

e
(V.KJAWAL) DCF
Divisional Forest Ofticer
Khellong Forest Division:Bhalukpong

- good check on illegalities of any type in the area.

Divisional Forest Officer
Khellong Forest Division
Bhalukpong, (A.P.)
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JOINT INSPECTION REPORT By DFO. KHELLONG FOREST DIVISIO AND
DFO, PAKKE

— TIGER RESERVE IN RESPECT OF THE AREAS FALLING
UNDER KHELLONG FOREST DIVISION & PAKKE- TIGER RESERVE.

In accordance with (he dircetion of the Hon'ble NGT principal Bench New Delhi in 0-A
No. 18/2019(EZ) with LA, No.16/19, Jotjo Tana Vs Union of India & Ors. joint
inspection of the areas in question falling under Khellong Forest Div ision & Pakke Tiger
Reserve were undertaken by DFO, Khellong Forest Division & DFO. pakke Tiger

Reserve and the findings are as under-

Introduction:-

bt : i st
'- : The Papum RF was constituted vide Govt. notification No FOR 34/54 Dud. 01
: July’1966. The arca of Papum RF is, 1064 Sq. Km and was originally entirely under
Khellong Forest Division. Portion of Eastern part of Papum RF measuring about 334.00

7 o o 8
Sq. Km was later transferred to Banderdewa Forest Division.

As per the census of 2011, thirty one (31) nos. of villages already exists within the
Papum RF (List of village with population enclosed as Annexure-1) and their dependence

on Papum RF is not ruled out.

Apart from above the porous interstate Assam- -Arunachal boundary which is the southern
boundary of Seijosa Range Jurisdiction. the involvement of miscreants from across the
border with the assistance of the local people in illegal limber activity pose larger
challenge in protection of flora and fauna of the Papum RF.

Q ’ In view of the above fact, there is constant pressure on management of the Reserve
g Forest being done by the Territorial  Division and thus, illegal

activity/encroachment in Papum RF are the burning issue that are
again.

timber
being faced time and

1. Sibung Nallah joins the goloso Nallah and runs towards west. The arca falling
along Sibung Nallah was jointly inspected along with the Range officer Seijosa

wovest Range and his staff and the police personal on 20.4.19 & 23.4.19. Starting

R s‘eﬁﬂ
&Wd 'r‘-o
“‘ 56” M‘P)

Divisional Forest Officér
Khellong Forest Dwision
Bhalukpong, (A.P.)
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fromu its joining the G

oloso Nallah a distance of 10 Kms was covered about 3 Km

by vehicle and 7 Km on foot along the sibung Nallah. During the course of

inspection, illegal sawn timber amounting to 1.714 m’ was dectected at 2(two)

locations. The said timber was sized and taken into custody by the Range Fores!

Officer, Seijosa Forest Range. No offender or person indulged in illegal timber

operation was found

and the seizure list of the timber in question is attached as

Annex'ure-11. 3 (Three) stumps of illegally filled trees were also detected, but no

any sign of any large

scale felling of trees and clearing of area could be seen.

2. Kalapahar area: The area falling in the village Murgaso and Tarabaso and

adjoining Kalapahar

area was inspected on 06.05.2019 alongwith Range Forest

Officer, Seijosa Forest Range and staff from Seijosa and Bhalukpong Range. In

the area, no fresh felling of trees was observed. However, about 15(fifteen) old

stumps of trees, probably felled some 2-3 years before as could be ascertained

from the condition of the stumps, were seen. No illegal timber operation was

observed.

3. Dayaso area was not approachable due to continuous rains and therefore could

not be inspected as it is to be approached through a nallah only.

4. Dising Passo:- The area was inspected on 29.04.2019 alongwith the Range

Officer, Seijosa Forest Range and staff from Seijosa. In the area no fresh felling of

trees was observed.

However during the course of inspection about 10 nos of old

stumps of trees, probably felled some 2-3 years before as ascertained from the

condition of stumps were found. No illegal timber operation was observed during

the course of inspection.

/

“. 7

Divisionai ¥ orast Officer
Pakke Tiger Reserve
Seljosa (A.P.)

Divisional Forest Officer
Khellong Forest Division
Bhalukpong, (A.P-)
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Areas falling under Pakke- Tiger Reserve,

As per the petition received, no any specific mention of the areas of illegal timber
o = . a ettt o1, Flowever
activity at Pakke- Tiger Reserve have been mentioned by the petitioner. Howe
. e ‘e 4 Forest
some of the areas of the Pakke- Tiger reserve adjoining to Khellong

- - : : inspection no illegal
Division were jointly inspected and during the course of inspection n g
timber activity could be noticed.

. : ¢ IAWAL) DCE
: (TANA TAPI) DCF QLKJAWALI L
-’ : Divisional Forest Officer Divisional Forest

Pakke WLS & Tiger Reserve Khellong Forest Division
ak ger

alukpong
Seijosa Divisigrllla} iEor%sl %ﬂlcer
Divisionai rorest Oice: Khellong Forest Divisio?
P:kka Tiger Resorve Bhalukpong, (A-P.)
- Bsiosa (AR)
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ANNEXURE = I
—

In the 2006 survey. overall literacy in the population is 61%, while adult male :1‘l|d icm(ukj
literacy are 5% and M% respectively. Fifty pereent of children go to school (51% of ""“lcf‘ “'T’;‘
49% of females). The literacy among the Nyishi (overall in Ar -unachal Pradesh) in 1971 ‘w:x,‘ only
1.36%, when they formed 21.7% of the total tribal population being the second most important
and dominant wribal group in Arunachal. The community has made remarkable progress in

achieving literacy and formal education.

ion i s Christianity. while the remaining
Sixty percent of the Nyishi population in the area now follow Christianity. whi o
| ' el in¢ ‘unac any tribal people tha
follow Donyi Polo religion (animmst beliefs) or are Hindu. I Arunachal, maiy I o
amselves as Hi 1ainly because (heY

follow their traditional animist beliefs often identify themselves as Hindu mainiy

N Q
1 1} )
l"”th'b as b‘-Ll“ Sllllll \ (o] H]ndluSll as con )ar Cd t

Christianity.

T < for isti Jlaces within the
The current pepulation data from the 2011 official census for all existing villag

Papum Reserve Forest is given in the following table:

.__,‘,__4/ l
i ' T 3 ! Expected
: “ i | Number | \l . ‘i ‘»!l ;
l ' \ | population |
Nameof |  of l 1 ‘p p
: \ emale\ Total | source | in 011
i i 12011 |
“ § I i i ; :
i t | 1 2 | N r . Lo | \A
l\ 1 li Dadong | 48 ‘,‘ 125 ’. 123 ‘ 2?‘_3#3 Cens_ul y NA
li—_—‘———%—_ _._31,_.-____.._,{4__-_~.] ___________ E_M“— P 2010 ’ :
t. | l ]l : ) ’I 174 | 3 :" NA ;
o2 ‘2 Darlong | 73 | 148 | 190 ‘u 3 Census ~§{~—— -4
l ‘ P o BT |
4 \ 4 1818 i\ Census !. NA i
S AN EE—
12011 |
24 Census ', NA :
I TE R i
87 \ Census NA |
NA !

30 Census

|
l
\ 2011 '1
|
i
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io2m 1 Tope ! 1 boay |37 Log0 | Census l NA !
R (S — S i | | T o _Hq“
' T. 1 ‘a l\ -4-..T,___ S el \\_
‘ '\ w | Kk | | | ® 134 \L Consus | NA |
"""""" e e il = i P 0 - e Kl
% | -i \ | N | l
{. 5.1 RS |l 67 b 12 )‘ 339 1 Census ! NA
%}w ’\ ) [T IS L\‘ ........ __._‘ R r _2(”, r__'_._.__,._,...,__.,.:
' i | i | \
\ & Ngoleko | 32 Pogr o 1ss lil 129 | Census NA
| S S S T _U__'___w"__‘_l____ I DS
! i ‘ Bl ! 201 :
\ { % ' { - | i
~m . { 1 | i !
. Dotk '; 9 23 27 ‘\ 50 \ Census \ NA |
- | — k ,__—-T_______,,,—————'
i \ { { T2 | ;
\ . \ | l ]
i 28 | Diderso ! XE’L—’L 33 ll 67 | Census | NA |
\ “ T
‘ ‘ :
“ | ‘ \ \ A ‘ : i
Mha \ 26 \ 6| 120 \ Census | NA |
L R I
‘\ £ '*’V" Y ! ;

\ 30 YonePobe \ 76 50 Cuhuc NA - ]‘

(Dala from the 2011 census was unavailable from West Kameny, district. For these villages, the
e\pectcd population (expected gr owth rate of 14.4%) in 2011 is indicated in the Jast column)
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KHELLONG FOREST l)IVl:‘Il/(‘)llil‘:oRES’r T \

y : s BHALUKP ’ | “.

Nodt 25/2011/v) 4 P KT o %l |

To, BY4 S5 Dtd.p! |
| : halukpong,the [ March'2015 |
The Superlntendent of Polica | é

s Eagt Kameng District ’ |

E Seppa. '

Sub: - D

eployment of .
secu {
it ForCeS in Seijusa and Namorah Range for keeping strict

\i

igil over illegal timber Qperation - regarding

" ! ' 1
Sir,

nls Is to infory you t\\l v f 1t of €ga YO)e atione

{
v y . ' at epo t5 0 moveme il g” i
\)l”ucu‘a” n the orest ho dEI \g area Of Na Q dh and Sei]u“-d tar

The miscreants are illegally felling the trees a bl

k in substantial quantities. D nd hand sawn timbers are being carried away daily
W d'::: \Ul: to acute shortage of staffs in Seijusa and Namorah Range it has
o~ cult for them to keep strict viei i i i i
b any arms & ammunitions. P vigil over illegal timber operation without ‘

I Range Offi i y :
& ange OfficerSeijusa and Namorah for jointly carrying out combing operation regularly in and

o PG A Vo= el

T
herefore, you are requested to please provide necessary security forces to the

around Seijusa and Namorah Range,So that the miscreants can be apprehendéd and movement o

ofillegally operatéd timber can be checked. '

In this regard, the O.C Seijusa Police Station may kindly be directed for providing

time to time security forces to our Range Forest Officers,Seijusa/Namorah while performing

their patrolling duties in field .Further suitable instructions may pleased be passed to the police

check post at Dipik/Namorah area to stop movement of trucks from Assam side into Arunachal
Pradesh as these trucks may be engaged in movement of illicit timber.

An early action is requested.

Yours faithfully,

(V.K.JawsTTOCF

Divisional Forest Officer

m ' : Khellong Forest Diyisigny”

2o ; ' : : Bhalukpong:
3 to - ) : . .

o 1. The Deputy Commissioner,East Kameng District,Seppa for his information &

necessary action please.

2. The Chief Conservator of Forests,Western Arunachal Circle,Banderdewa for

¥ his information please. - : : .

3, The Addl.Deputy Commission,Seijusa for his information & necessary action.

t : 4' The Officer-in-charge, Police Station Seijusa for his information & necessary

jon. . . )
< The Range officer,Seljusa/Nartorah Range for their information & necessary
. action. He is advised to liase with Police for checking and patro!ling illegal
act?vitics in and around their Range Jurisdiction.

i \/{ Office copy-

(V.KJawal)DCF .

Nivdrinnal Cavant NEfiaan
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0 ggggré?l\l‘nNT OF ARUNAGHiAL, PRADESH |
KllELLONG‘“m‘Dl‘WS NAL FOREST OFFICER |
NOID/ZS 111/ 5 5 750 NGFOREST Divi N sz BHALUKPONG, "=
o ! ) Drd.Bhalukpong,the |4 June'2016.
The Add), Depuly Commiss;
East KamengDislricl R
Seijusa, |
Sub: - Patrolling by e 3MIRBN in Namgpaly Range,
Ref:- Yourletter N SIA/IUD-12 15-16 thd.ll.04.1(z-
Sir,

Referring your letter No.citeq above, the Range Officer,Namorah was directed to
undertake regular joint patrolling in the Namorah R
timber activity & moye

ange with the IRBN to prevent any illegal
ment of trucks & miscreants fro

m Assam,
The Range Officer,Namorah Range ha
C

opy enclosed for ready reference) tha
ipik/Lower Dikalmukh the trucks be
A-8541,AS-04-1073.AS-02-E-1356 & AMA-9393 f;
for undertaking some illegal activity. The |RBN
movement and has not taken any appropriate ac
night have also threatened the staff of dare conse

S reported vide his letter No.NM/15/07/256
i/c 3XIRBN D

t despite being giving in writing to the section
aring Assam registration Nos.AS-07-9268,AS-97-
requently entre into Arunachal with an intention
stationed at the border has failed to stop such

tion. The miscreants travelling by these trucks at
quences.

. . ard incidenc
This matter may please be taken up seriously so as to avoid any untoward incidence
at Namorah Range,

Yours faithfully,

g

(V.K.Jawal)DCF
Divisional Forest Officer
Khellong Forest Division,
Bhalukpong.
Copy to :-
1.

The Commandant 3r¢ [RBN,Seijusa for information & necessary alcltic;n witthRgnr;;%ef;tcg
i ipi Dikalmukh output to assit the Fores
directthe i/c 3rd IRBN Dipik/lower e o st RigelOm
ement of trucks from Assam at night ours :
E';}l]](lspfsgg?go?eos‘( Officer,Namorah Range for his information & nypcessary action.

Office copy. : ‘S /Q

(V.K.Jawal)DCF
Divisional Forest Officer

Khellong Forest Division,
MDOJLEV

2.
3.

o\
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. KHELLONG FOREST D|V|S[l\l(;\§FOR?:A?SK‘[SE)‘:IG
¥ \0.KD/10/2018/T/ 4y, . -
B NO.KD/10/2018/T/ &, ., 5 Dated Bhalukpong the 1 A April/2019
To,

The Superintendent of Police
Pakke Kessang District,
Pakke Kessang,.

Sub:-  Requisiti i .
equisition of police to check illegal timber activities under Seijosa Range.
Sir,

This is to i
seinsatiave bee:]nfborm you that repgt'ts of movement of illegally operated timber from
rought to the notice of the undersigned. Due to shortage of staff in

Seijo i : iffi
.1 sa Range it has been very difficult for them to keep strict vigil over illegal timber activity
without arms and anmmunition.

Therefore,you are requested to please provide necessary security personnel t

o the
Range Officer Seijosa Range, for jointly carrying out com

bing operation regularly in the

vulnerable. areas so that miscreants can be apprehended and movement of any illegal
timber can be checked. : ot

[ | In this regards, the 0.C,Seijosa Police station
Pk to time police force to the Range Officer Seijosa Range while performing their patrolling
duties in field. Further suitable instruction may please be passed to the 0.C Police station
Seijosa to make through check of movement of trucks and tractors to Seijosa and ensure

proper checking at the police check gate as these trucks and tractors may be used by the
miscreants for movement of illegal timber,

may kindly be directed to provide time

Yours faithfully,

7
l))llb'.f /Q

e

(v.K.Jawal)DCF

‘ Divisional Forest Officer

FS C\(‘/ ‘ Khellong Forest Division
Bhalukpong.

Copy to:- 1) The Deputy Comrﬁissioner,Pakke Kessang District for information and needful
please. ' .
2) The PCCF,Western Arunachal Circle for mforn'\atlon please. ‘
3) The Range Officer Seijosa Range for information and necessary action.He is
advised to coordinate-with the police for patralling in his jurisdiction to ch
lllegal timber activity and its movement in his Range.

eck
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